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Written Answers 4648

Shortage of Engineers in Danda-
karanya

1204. Shri Ulaka: Will the Minister
of Works, Housing and Supply be
pleased to state:

(a) whether it is a fact that the
Dandakaranya Development Autkority
has for sometime been experiencing
shortage of competent engineering
staff;

(b) whether it is also a fact that
the Dandakaranya Development Au-
thority has requested his Ministry
to help it in planning and executing
big engineering undertakings;

(c) if so, what Government have
decided in this regard; and

(d) the amount that is likely to
be spent for the rehabilitation of
refugees in Dandakaranya during the
remaining period of the Third Five
Year Plan?

The Minister of Works, Housing
and Supply (Shri Mehr Chana
Khanna): (a) to (¢). Yes. The mat-
ter is now under the active consider-
ation of the Government.

(d) The requirements of funds for
the Dandakaranya Project are COLi=
sidered on an year to year basis.
The amount likely to be spent during
the Third Plan period cannot be esti-
mated at present but in the first vear
of the Third Five Year Plan the
Dandakaranya Project incurred an
expenditure of about Rs. 5.07 crores.

Displaced Persons in Dandakaranya

1295. Shri Ulaka: Will the Minister
of Works, Housing and Supply be
pleased to state:

(a) the number of refugees, if any,
who had left immovable property
valued at less than Rs. 20,000 in Pakis-
tan, and who had been allotted land
free of charge;

(b) the area of land so allotted to
each refugee in Dandakaranya;





